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To,

The Registrar
National Green Tribunal
New Delhi

Sub. 0.A. no. 177/2022 Abhisit Kusum Gupta versus State of Uttar
Pradesh

1. That the Petitioner filed the above-mentioned Original Application by which he
has raised the complaint about the destruction and damaged of wetland/water
bodies in District Gauttam Budh Nagar and made a prayer that the authoritics
concerned be directed to take steps for rejuvenation, restoration and improvement
of the existing water bodies in the district and take further steps to remove
encroachment 6n the water bodies.

2. That in the consonance of letter no. 3143/14.04.2017- Writ (6)/2017 dated
11.01.2018 issued by Chief Secretary, State of U.P., the State Wetland Authority
was constituted. Which comprises 16 members and Minister for Forest and
Wildlife U.P. has been made Chairman and Principle Chief Conservator Forest
and Wildlife has been made Member Secretary of the Wetland Authority.

That in pursuance of the letter dated 5 March 2018 issued by Principle Chief
Conservator Forest and Wildlife U.P. to all the District Magistrate, District
Wetland Authority was constituted and District Magistrate has been made
Chairman and Divisional Forest Officer has been made Member Secretary of the
Committee. It is submitted that the committee has been constituted for the
suggestion to the ~concerned authorities for identification, sustainable
development and preparation of the data, verification of Wetland. It is pertinent to
mention here District Wetland Committee is obligated to prepare the brief
documents after the verification of Wetland which area is more than 2.25 hectare

on priority bases.

That after the formation of District Wetland Committee, several meetings were

conducted under the chairmanship of District Magistrate Gauttam Budh Nagar

and direction were issued for the identification of the Wetland which ar¢ more

than 2.5 Hectare. It is german 1o mention here in District Gauttam Budh Nagar 16

Wetlands have been identified which are more than 2.5-hectare Annexure R1. It

is submitted that Brief document of Dhanori which is 25 hectares has been sent (o

the Member Secretary, State Wetland Authority for the notification. 1t is

| submitted that the proposal is under consideration since some objection has been

\
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raised by the State Wetland Authority therefore at District level again all the

document formalities are yet to be done. Annexure R2. It is pertinent to

mention here that the proposal for Notification/Declaration as RAMSAR SITE is
also sent by the Divisional Forest Officer to the Conservator Forest, Meerut.
ANNEXURE R-3

S That in the direction of Original Application 325/2015 Lt. Sarvdaman singh
Oberoi Vs. Union of India, the Principal Secretary, Ministry of Environment,
Forest and Climate change has written a letter to the Principle Chief Conservator
and Wildlife to give information with regard the proposed action plan for
restoration of polluted water bodies (lakes and Ponds) in a prescribed format. It is
germane to mention here that the information in the prescribed format of 306
water bodies/lakes / Wetland has been prepared in the prescribed format and the
information with regard the other water bodies/lakes / Wetland under preparation.
ANNEXURE R-4

6. It is submitted that the District Wetland Committee has been performing its duty

with utmost sincerity and taking necessary steps for the protection, conservation

of the water bodies/Wetland.

It is therefore requested to you kindly place the present information along

with the Annexures before the Hon’ble Tribunal for the adjudication of the

Original Application.

PLACE:NOI:DA ' "~ Pramod Kumar
DATE: 44 Lo.?_OZI Divisonal Forest Officer/ Member Secretary

District Gauttam Budh Nagar
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RMAFOR suBmIssioN o INFORMATION ON

RESTORATIGH OF POLLUTED WATER BOpIgs (1 5
"HONBLE NGT ORDERS DATED 10.5.2019& 25,0720,

— —_—
l Content .

PROPOSED AcTiON PLANS FOR

KES AND PONDS)” Iy COMPLIANCE TO
IN 0.A. NO. 3252015 '

\

‘ Nax_ne of the State/UT

“Contact T Details "-
(Department-wise)

Nime of the Name of the
State/U'1 Nodal Gificer
Depariment !

[ 2 TInformation on water bodies

. Type of | Total No.

Owiership of Identified | Staqus On-golng Restoration of Water | |

! ] Water of Wiler | Waqer Bodies  (Indicate Bodies  with  Finaneia) Support  from
such as Lakcs&Ponds | Bady | Bodics No. af Wa(er Bodics) NRCD/ModShwith own resourees of the
H i ', ldentificd © | State/uT '

1
, f | GO\‘(;I_I-I-HL‘III , Privaiel - Tatal No. of Total No. | Total No. of
i
. i
I

) Individwal | Warter Bodies | of Water | water Bodics
l I ‘ ‘ Selected  for | Budies presently
' i Restoration | restored | ynder
S0 far restaration f
Lakes | 77 I

; i | P-(;"Fs ] ‘ N . . . ==
\_J‘—\ B n
3 | Whether water bodies are | : | Yes/No "

jgeo-tagged/ provided with
Unique Identification
Number (UTN)

Major causes of pollution in

-Improper d‘isposal of Sewage /Indusirial Effluent/Waste
| identified water bodijes

Solid Waste/Hazardous Wasle/Plastic waste/Con,
i . 1 . -
Waste) ( Pl put v whj chever is correct)

like Municipal
Struction & Demolition

|
5 ”,[_(—)_tﬁer Problens Associated

with the Identified Water
Bodies

Siln’ng/Weecﬁng/Encroacfiﬂg{ilshfl\lo Provision of inflow or outflow
control measures/ Poor Embankment/Poor Walcrshed Management in
Catchment/No Adequate Buffer Zone/Any other)

A PL. put ¥ whichever s correct)

D

Type of [ No. of
identifieq
waler

Water Quality Compliance
Status of Identified lakes,
and ponds in the State/UT

No. of Water | No. ol Water Dodies camplying (o ]

Quality . -_\J
Walee  Qunlity |

Drinking Water
Quality Criterin
ufter
Couaventional
Trentment

Monitoring Primary Water
Statians Water Quallty Criteria for
Agriculturet

Criterla for eri
Bathing Fishing/Any
other criterin

“Tonds

Proposed Water Body-wisc
Action Plans for res{oration
of prioritised water bodies
with timelines and
implemenling agencies

(P1, attach water hody-wise details as per Aunexure-I)

: |
—\__L-‘——-- — e — ot e e . e -
Any. other relevant-| ¢ | ' ) J

informatjon —
——=maon | o



 RESTORATIG OF POLLUTED WATER
YHO~BLE NGT ORDERS DATED 10.5.2059

S. Content

3 | Whether water bodies are

P —

—_—
Any.  other relevant| .

]
I
i
|

!r Oth

II Bodies

Proposed Water Body-wise

| | 419 o

A FoRr SUBMISSION OF INFORMAT[ON ON  PROPOSED ACTION PLANS FORV
BODILS (LAKES AND PONDS)” 1N COMPL]ANCE TO

& 25.02.2020 IN 0.A. NO. 325/2015

— = _ | |

Contact
(Depanmem-wise)

Details | .

{ Name of the | Name of the

State/U ‘ Nodal Qfficer
Depactment | :

Contact
Fel. No

" Information on water bodies

Type ol‘" Total No, Ownership of ldentificd [ Stns On-gulng Restoration of Warter
Water of Water | Waper Bodies  (Indjcare Bodies  wigh Financial Support  from
such as Lakes&Ponds I No.af Water Bodies)

NRCD/M

State/uT

!

i

!

J Body " | Bodics oJSAvith awn resunrces of (e
]

| Mentificy

Governmem : Privale/
1 Individua

Totd No, of Total Ne.
Water Bodics of Wafcr
Selected  for Bodics
| Restoration restored

Total Ny, of
Water Bodies
presently
under

restoration

|
|
|
|

| eo-taggeds provided with
Unique Identification
Number (UIN)

Major causes of pollution in
| identified water bodies

Improper disposal of Sewagc' /Industrial Effluent/Waste ljke Municipal
Solid Waste/Hazardous Waste/Plastic waste/Construction & Demolition
| Waste) (P, put ¥ whichever is correct)

er Problems Associated
with the Identified Water

SiIting/Weeding/Encroachmci-ifs—/No Provision of
control measures/ Pogr Embankment/Pogr Walers
Catchment/No Adequate Buffer Zone/Any other)

inflow or outflow
hed Management in

(PL put ¥ whichever is correct)

Water Quality Compliance
Status of Identified lakes,
and ponds in the State/UT

No.  of
Water identified
body Wwalcr
badiey

No. of Warer |
Qunlity [
Monitoring | Prlmary
Water Quality
Criterla~ for
Iathing

No. of Waler Bodies camplying (o

Drinking Wajer
Quality Criterin
ufter .
Counventional
Trentmeny

_\'\GIN'
Criteria
Agriculture/
Fishing/Any

other criterln

Quulity
for

Stations

| Lakes

“Tomds .

(P attach water hody-wise details ng per Annexure-1)

Action Plans for restoratjon
of prioritised water bodies
with timelineg and
implemen(ing agencies

information
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\S . Annexure-]
. (PL. Provide Following Details Water Body-Wise)
~ . . .
I [ Location details of the Water Body (Addross with GPS I
. {location)
2| Details of Area and Dimensions of the Water Bod - ,
3 Water Depth (in- m) (During monscon and no.{.TEéRmT . :
| period) 2% —
4 Ovwnership of the water body _ I 5
§ Allocated Unique Identification Number (UIN) ) : o
6 Details  on  Habitat (Surrounding Areasftowns  with . . 7
population and no. of industrics in the surrounding area
| /industrial estates in the catchment of »ond or lake) R
7 Details on inflow/outflow, evaporation, flooding frequency, -
L magnitude of flow into the water bedy _
I'8 Major Plant and Animal communities present in the water N T

body
9 I Designated Use of Pond or Lake( Drink:'ng/lrrigation/Aqun~

i Cutlture/Tourism/ Protected Bib-diversitz .
10 Major Drains outfal] into Water Body :
—'__--—ﬁ‘—-—

11 _| Physical condition of the water Body ;
12| Water Quality of Water Body

-_—

(w.r.t pH, Temperature, Turbidity, BOD, COD,
DO, Salinity; Dissolved. Gases; Dissolved or
Suspended Nutrients; Dissolved Organic Carbon;
Conductivity, Heavy Metals and Faecal
Coliforin)

Proposed Action Plans with action-wise implementing agency, estimated cost and timelines for completion

Gap in | Proposed Proposed Implementing |

sewage No. of | Sewage Agency,
treatment | Treatment | Trealment Estimated Cost
(in MLD) | Facilities Capacity | and Time lines

(in MLD) | for completion
I

N

Status  of Scwage | Total sewage
Management in the
Carchment area

Existing
inflow  into Sewage
the water | Treatment
body Capacity
in MLD (in MLD

_

Status of Industrial Total | Existing Gap in| Proposed | Proposed Implementing

EfMuent Managemen Industrial Industrial | Industrial | No. of | Treatment | Agency,

n the Calchment area Effluent Effluent | Effluent Treatment | Capacity | Estimated
Inflow into | Treatment | Treatment | Facilities (in MLD) | Cost and
Time lines for

the Capacity ‘ (in MLD)
waterbody | (both |
(in MLD) captive and

completion

l

CETPs) |
(in MLD) |
14 | Wasie Management | - Type of | Quantity of | No. of | Gap in | Proposed | Implementin
in the Catchment waste Waste Treatment and | Treatment No. of | g Agency,
arca of water body Generation | disposal [ and Facilities | Estimated
in the | Facilities and Disposal of | and their | Cost zde
calchment Capacity Wastein the | (in TPD) | Time lines |
aren in- the | catchment for
(TPD) catchment area completion
1 _farea (o TP0) [ (nrep) | N
' Msw | T o -
Hwo - _ . P——
By | _ : _ .
L_c_& T3 I =
Ao ||| Plastic ) ) I S
15 | Additional I& 1> of Sewage/lndustrial effluent from drains 1o the nearby treatment or
‘Measores upcoming facilities; Restoration of natural drains: Silt control measures in
(P1. indicate action- natural draing contributing to inflow; Inflow and outflow flood control
wise implementing, provisions (with slnice gates as well ay cunsl.rucle(l wetlands on u/s.):
bgeney,  estimated Strengthening of Barthen embankment surrounding the pond or lake with
cost ond the slnne veveimant ar nitehined Tn it maaneine (il Anenilina iy iaa i,
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Sl. | Contepa,”

4T FOR SUBMISSION OF INFORMATION ¢
TED WATER BODIES (LAKES AND P
i T’l"',D 10.05.2019 & 25.05.2020 IN 0.A. NO. 3

oAt

25/2015

Contact Details
(Department-wise]

;r—“ —
1 | Name of‘State{UT ‘ :

Name ofthe | Name of
State/UT the Nodal
Department | Officer

VTITAR | DD

Contact Tel
No

PRn __cl

OPOSED ACTION PLANS FOR RESTORATION OF
IN COMPLIANCE TO HON'BLE NGT ORDERS

Mobile No

Information on water
bodies such as lakes &
Ponds

Type of Totall

Ownership

of | Status On-

going Restoration of Water

Water | No  of | Identified Water | Bodies with Financial Support from
Body Water | Bodies (Indicate No. | NRCD/MoJS /with own resources of
’ Bodies ofWaterBodies! the State/UT
Identifi | Governme Private Total No. of | Total Total No. of
ed nt Individu | Water No. of | Water
al Bodies Water | Bodies
Selected for | Bodies Presently
Restoration | restore under
. - d sofar | restoration
Lakes_ M An-MBo o> 4 A 4
Ponds ,

3 | Whether water bodies

provided with Unique
Identification Number
(UIN)

\Y}gf/No

Major  causes of
pollution in identified
water bodies

are geo-tagged/
t

Waste/Hazardous Waste/P
whichever is correct)

—_—

Improper disposal of Sti‘??g(’./lndustri
stic waste/C

;L-Bffluent/Waste like Municipal Solid
onstruction & Demolition Waste (PI. put. v/

—
.o .

5 | Other Problems Silting/Wee ifig/Encroachments/No Provision of inflow or outflow control Mmeasures/

Associated with the Poor Embénlkment/ Poor Watershed management in Catchment/ No Adequate Buffer
| [dentified Water bodies Zone/Any other
(PL put-\/wllichever is correct) .

6 | Water Quality Type  of | No of | No of No of Water Bodies Complying to
Compliance Status of Water Body | Identified | Water ‘Primary Drinking Water |
Identified lakes, and Water Quality Water Water Quality
ponds in the State/UT Bodies Monitoring | Quality Quality Criteria for

Stations Criteria for | Criteria Agriculture
Bathing after / Fishing/
Convention | Any other
! al criteria
Treatment
Lake A <8 A N N | X
Ponds [

7 | Proposed Water Body-
wise Action Plans for (Pl attach water body-wise details as per Annexure.])
restoration of
priorilised water
bodies with timelines
and Implementing ‘

__| agencies e —

I {Any  other relevam
—{ Information

i
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[ Ownrship of g

area/industrig]

on details of, tm;dy (Address With GPS r

v | QR
‘ d Dimens;i
(inm)

(During mansoon and non-monsoop

: ON -
1€ water hogy,  ~  —m—— | | A 5 U’ MMeET DQ_I‘C.A-{__

Allocated #iqyq Mentification Number (UINT =il = — b ' MJJ#&JD
Details on Habirat (5 |
population apq ne.

of industries in the surrounding | NeTp B AND DBLHE

estates in the catchment of pond or lake

| 3
'F6aS82N 1303 Cpaqlli

0

ons of the Water Body

urrounding  Areas/Towns with

7| Details on inflow/outflow, evaporation, foodico|— -
+ :;e'uenpcl : Magnituds of flow into thepwater body PHdlng: M Bty N Pr Q:Q-RQQQE'
ajJor Plant and Anim; ities nresent T ,

| water bod Animal communitics ‘p-lcsent In the TL[ P’PHA ‘ H“'ﬁI:TH ’ LANT 3

9 | Designated Use of Pond or Lake [Drinldng/lrrlgation/ n p b mM_&.S'(_‘LoM%

—__{ Aqua Culture/Tourisni /Protected Bio-diversity 'Q-GZEC»Tm Bro-p r VBRSTTY

10 | Major Drains outfall into Water Body H LA IAVEY7

11 | Physical condition of the watei' Body ‘ : 0LLUTE N

12 | Water Quality of Water body . ! (wrt pH, Temperature, Turbidity; BOD, COD, DO,

. : Salfnity, Dissolved Gases; Dissolved or Suspended
Nutrients; Dissolyed Organic Carbon; Conductivity,
heavy Metals and Faecal Coliform) - KePest \hehosef

11 | Proposed Action Plans with Action-wiseimplemenﬁngagency, estimated cost and timelines for completion -

12 | Status  of  Sewage Total Existing | Gap in | Proposed Proposed | Implementi
Management in the sewage | Sewage . | Sewage No. of | Sewage * | ng Agency,
Catchment area inflow Treatment | treatment (in | Treatment Treatment | Estimated

into the | Capacity (in MLD) Facilities Capacity (in | Cost and
water MLD) o ' MLD) Time lines
body (in ' for
MLD) completion
- A A 7~ A A L
L3 | Status of industrial Total Existing Gap in | Proposed Proposed Implementi
{ Effluent Management in Industria | Industrial Industrial No. of | Treatment | ng Agency,
the Catchment area 1 Effluent | Effluent Effluent Treatment | Capacity (in | Estimated
Inflow Treatment | Treaument (in | Facilities MLD) Cost and
into the | Capacity MLD) Time lines
water | (both captive] for
body (in | and CETPs) - completion
MLD) (inMLD) |
: £ A A X A ] |

4 | Waste Management in Type of | Quantity of | No. of | Gap in | Proposed Implementi
the Catchment area of waste Waste | Treatment Treatment | No. of | ng Agency,
water body Generation | and disposal | and Facilities Estimated

in the | Facilities and | Disposal of | and their | Cost and
catchment | Capacity in | Wastein the (in TPD) Time lines
area (TPD) | the . catchment for
catchment area  (in completion
area (in TPD) | TPD)
MswW A ! X X X
HW £ A a X X |
BMW A X, A X X
C&D A X X X X
Plastic 7S & A =~ x|
5 | Additional (PI. indicate I'& D of Sewage/Industrial Efluent from drains to the nearby treatment or upcoming
Iaclion-wisc '| facilities; Restoration of natural drains: Silt control measures in natura.l draine
implementing  agency, contributing to inflow; Inflow and outflow flood control.plovifslc.ms I(with sllt)ncekg.ne.j .
] estimated cost and the as well as constructed wetlands on u(s): Strf:ngtITenmg o’ ‘Eart“len em an ‘m;.n'n
| timelines completion) surrounding the pond or lake with stqnc lcvetmcnt.on pitghin{,], ln-lbltll ‘measu‘l es (like
f desilting, de-weeding, surface acration, floating .}doptlon of btologlcal tleat_mlent
1 options); Buffer Zone and Development of Blo-diversity Park; Recreational Provision, |

WL



